k 17 Oral Answers

IS0-NIACIN-HYDRAZIDE

*521. Shri P. T. Chacko: Will the
Minister of Health be pleased to state:

(a) whether experiments have been
- conducted in India in ISO-NIACIN-
HYDRAZIDE treatment for tuberculo-
sis patients; and

(b) if so, with what results?

The Minister of Health (Rajkumari
Amrit Kaur): (a) Clinical trials are
being carried out in several tuber-
culosis institutions in India cn the
efficacy of ISO-NIACIN-HYDRAZIDE
in the treatment of tuberculosig.

(b) Reports on these trials are
expected to be available in a few
months’ time.

Shri P. T. Chacko: May I know how
long it will take for completing one
course of this treatment?

Rajkumari Amrit Kaur: It depends
on what the doctors report.

Shri P. T. Chacko: What would be
the cost for one course of treatment for
one patient?

Mr. Speaker: Again, it will depend
on the length of. the treatment!

Shri P.'T. Chacko: Sir, I want to
know the cost for a specific drug which
is utilized. ’

Mr. Speaker: I think it is too vague
a question.
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[Shri Dhulekar: Have the Govern-
ment received any report about - the
results of experiments carried on with
the drug in the country of its origin
and the number of patients on which it
was -tried?]
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Amrit Kaur: It is not

[Rajkumari
wvery long since this drug came here.
Trials are being held at 6 or 7 places,
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and ‘g've have so far received no report
in this connection.]

I.C.A.O. (AviaTION EXPERTS)

*522. Dr. M. M. Das: Will the Minister
of Communications be pleased to state:

(a) whether an agreement has been
concluded between India and the.
* I.C.A.O. under which Aviation experts
}"ianbce) provided to India by the

(b) if so, the terms of the agree-
ment; and

(c) the branches of Aviation in
which the said experts have specia-
lised?

_ The Deputy Minister of Cemmunica-
tions (Shri Raj Bahadur): (a) Yes Sir.

(b) A ccpy of the agreement is laid
on the Table of the House. [See
Appendix III, annexure No. 24.}

Civil Aviation .
undertaken -to pic-

(c) International
Organisation has

vide four experts who will be
specialists in (i) + Aeronautical
Inspection (inciuding Research and

Development), (ii) Cost Accounting of
Air Lines Operations, (iii) Aeronauti-
cal Training (including flying and
ground personne!) and (iv) Aeronauti-
cal Communications.

Dr. M. M. Das: May I know whether
Government propose to reorganize the
system of training given to our ground
personnel and pilots as well as_ the
inspection directcrate of the Central
Government, under the guidance of
these experts?

Shri Raj Bahadur: The matter is
under examination. Of course, the
advice given by the experts will be
taken note of and acted upon by us
as best as we can.

Dr. M. M. Das: May I know whether
it is a fact that the necessity for the
advice of these aviation experts has.
become imperative nowadays due to
the increased freauency of air acci-
dents in this country?

Shri Raj Bahadar:
always welcome,

Such advice is.

Dr. M. M. Das: May I know whether
the Investigation Committee under
Justice Chandrasekhara Ayyar, which
is enquiring into the recent Delhi air
accident, has recommended that the
system of training in this country of
our air personnel should be made more
efficient under the guidance of these
experts?
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The Minister of Communications
(Shri Jagjivan Ram): Even before the
report by Mr. Justice Chandrasekhara
Ayyar was submitted, Government
‘have taken steps to set up two Com-
mittees to examine the whole question
of training. safety and other allied
matters. Apart from these two Com-
mittees, Government are already taking
steps for increasing efficiency in train-
ing, safety and other matters.

Dr. M. M. Das: May I know what
will be the exact nature of duties of
these experts that are coming?

Shri Raj Bahadur: Those duties are
mentioned in the Agreement. It is, of
course, to assist and help us in the
Tnatter of civil aviation, that we want
them.

Dr. M. M. Das: May I know whether
it is a fact that tne Air Traffic Control
officers posted in the acrodromes nf our
country are even now examined and
selected by International Civil Aviation
experts?

Shri Raj Bahadur: I am not quite
sure of it.

Shri Syed Ahmed: May I know the
names of the experts?

Shri Raj Bahadur: The Agreement
‘was signed on 29th April, 1952, and so
far, only one expert (for Cost Account-
ing of Air Lines Operations) has been
provided. His name is not mentioned.

Dr. M. M. Das: May I know whether
the hon. Minister is in a position to
glve us an idea about the remuneration
and monthly emoluments - of these
experts that are coming?

Shri Raj Bahadur: Under Article
V(a) of the Agreement, the remunera-
tion and other things are to be borne
by the 1.C.A.O.. ar the Agreement as
such does not disclose them. It de-
pends upon the terms of agreement
with the particular officer.

RaiLwAY COLONY NEAR KANPUR

*523. Pandit Munishwar Datt
Upadhyay: Will the Minister of Rail-
ways be pleased to state:

(a) what is the size and capacity ot
the colony proposed to be established
near Kanpur for the Railway em-
ployees; and

- (b) how many houses are to be pro-

vided in this colony, what is the esti-.

mated cost of it and whence it is to
be met?
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The Minister of Railways and Trans-
port (Shri L. B. Shastri): (a) The pro-
posed colony near Kanpur would be in
an area of about 300 acres of land
capable of accommodating _about 2,250
emplyees and their families.

(b) About 1,900 units of quarters are
proposed to be provided at an egumat—
ed cost of Rs. 105 lakhs, subject to
funds being available, after the current
financial year.
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Pandit Munishwar Datt Upadhyay:
MaEy I know what class of railway

employees would be allotted this
accommodation?] .
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[Shri L. B. Shastri: Class III and IV.]
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[Pandit Munishwar Datt Upadhyay:
Is there any proposal to cover under
this scheme highly placed railway
-officials drawing large salaries?]
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